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MR. CHAIRMAN: Other Members can
send their suggestions to the Railway
Minister. We will go to the next Question
now. Question No. 25.

Voluntary organisations running aon-
foriual education centres in Madbya
Pradesh

*25. SHRI SURESH PACHOURI: Will the
Minister ~ of  HUMAN RESOURCE
DEVELOPMENT be pleased to state-

(a) what is the number of voluntary or-
ganisations which have been given grants by
Government  for  running  non-forrnal
education centres in Madhya Pradesh during
the "years 1984-85 and 1985-86; and

(b) what is the number of these centres
visited by officers of the Ministry during the
same period separately?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) 11
Voluntary organisaticms were given grants
during 1984-85 and three voluntary or-
ganisations during 1985-86 for running! non-
formal education centres in Madhya Pradesh.

(b) The officers/agencies of the Central and
State Governments are authorised to inspect to
work of these centres. While officers of the
Ministry do not inspect the non-formal
education centres themselves, the officers
under National Institute of Educational
Planning and Administration inspected six
centres and officers of National Council of
Educational Research & Training inspected 20
Centres in Madhya Pradesh in 1985-86.
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MR. CHAIRMAN; Not necessary. You can
send information to the Member in a
letter.

Next question.

Unemployed Doctors

*26. SHRI M. VINCENT; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ what is the number of unemployed
doctors in the country as on October 31 1986;

(b) whether there is a proposal to ban
private practice by doctors in Central Gov-
ernment service; and

(©) whether government plan to send
doctors to work in villages and remote

areas such as tribal areas by offering in
centives?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY



